IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date 22.02.2022
||I||I|I||I||I||I||iiiiilIiiiliiiiiil\
Case No Statu

1 |M. saHOO 2597/202 22.02.2022 C)/30211/2020

2 |r. BAG ;600/202 22.02.2022 [WP(C)/2920/2022 10
3 |r. BAG ;601/202 22.02.2022 C)/2160/2022 10
4 EEEEEQRA ;602/202 22.02.2022 |CONTC/1307/2022 10
5 |p.p. RAO 2603/202 22.02.2022 [WPC (OAC)/3384/2012 |10
6 |L.p.paNDA 2605/202 22.02.2022 C)/4869/2022 10
7 |a.B. MALLICK 2608/202 22.02.2022 C)/24940/2021 |10
8 |ooiir 2610/202 22.02.2022 WP (C)/4883/2022 10
9 gii;ggi - 2611/202 22.02.2022 WP (C)/4359/2022 10
10 ?ig;igi - ;613/202 22.02.2022 WP (C)/4358/2022 10
11 ?ig;igi - ;614/202 22.02.2022 C)/4360/2022 10
12 |P.K. MALLICK 2617/202 22.02.2022 C)/4576/2022 10
13 |M.R.ROUTRAY 2619/202 22.02.2022 |CONTC/1405/2022 10
14 |B.MOHANTY 2621/202 22.02.2022 |CONTC/1326/2022 10
15 |B.MOHANTY 2623/202 22.02.2022 |CONTC/1332/2022 10
16 |B.MOHANTY 2624/202 22.02.2022 |CONTC/1329/2022 10
17 |n.D.paNDA ;625/202 22.02.2022 WP (C)/4873/2022 10




7627/202

18 |B. MOHANTY | 22.02.2022 |CONTC/1331/2022 10
19 |a.x.Das 2628/202 22.02.2022 WP (C)/4690/2022 10
20 |B. MOHANTY ;629/202 22.02.2022 |CONTC/1333/2022 10
21 |P.K.BEHERA ;630/202 22.02.2022 WP (C)/2320/2022 10
22 |B. MOHANTY ;631/202 22.02.2022 |CONTC/1327/2022 10
23 |B. MOHANTY ;632/202 22.02.2022 |CONTC/1328/2022 10
24 ?ﬁiﬁiﬁi ;633/202 22.02.2022 WP (C)/2877/2022 10
RATHA
25 |LAXMAN BHOT ;635/202 22.02.2022 WP (C)/21213/2017 |10
26 |D.SAMAL ;654/202 22.02.2022 |ABLAPL/2288/2020 |10
27 |SARAT SWAIN 2657/202 22.02.2022 |MACA/105/2021 5
28 giigéDHAR 2658/202 22.02.2022 |ABLAPL/2363/2020 |10
29 |SARAT DASH ;661/202 22.02.2022 |ABLAPL/2350/2020 |10
30 [TRSRNNATE 2668/202 22.02.2022 |ABLAPL/2334/2020 |10
31 |B. MOHAPATRA ;674/202 22.02.2022 |ABLAPL/2026/2020 |10
32 iéﬂiﬁTY 2677/202 22.02.2022 |ABLAPL/2267/2020 |10
33 |1 saHoO 2678/202 22.02.2022 |ABLAPL/13362/2019 |5
34 |p.K. DAS 2679/202 22.02.2022 WP (C)/49/2022 10
35 |MOHAN BEHERA 2681/202 22.02.2022 [WP(C)/35489/2020 |10
36 |L saHOO 2682/202 22.02.2022 |ABLAPL/13737/2020 |10
37 |R. K. SAHU ;689/202 22.02.2022 WP (C)/13829/2019 |10
38 |s. pasH ;697/202 22.02.2022 |ARBA/36/20109 10
39 |a.R.MISHRA 2698/202 22.02.2022 [WP(C)/1329/2022 10
40 |B. Das 76997202 155 02,2022 |aRBA/14/2019 10
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41 |D.K.SAHOO ;700/202 22.02.2022 |WP(C)/4662/2022 10 |c
42 |J.R.BEHERA 2702/202 22.02.2022 WP (C)/4662/2022 10 |c
43 |T K NANDA ;707/202 22.02.2022 |RSA/232/2004 5 U
44 |B.B. MALLICK ;712/202 22.02.2022 |BLAPL/7676/2021 10 |c
45 gggggATH ;713/202 22.02.2022 |CRLMP/26/2022 5 3
46 |B.P. TANGA ;714/202 22.02.2022 |BLAPL/938/2022 10 |c
47 |L.ACHARI ;716/202 22.02.2022 |BLAPL/7212/2021 10 |c
48 |B. BEHERA ;721/202 22.02.2022 |BLAPL/11642/2021 |10  [C
49 |B.BEHERA ;722/202 22.02.2022 |BLAPL/11643/2021 [10  [C
50 |M.K.PATI ;723/202 22.02.2022 |CRLREV/53/2022 10 |c
51 ggiggiRA ;725/202 22.02.2022 |ABLAPL/57/2022 10 |c
52 |J. R. BEHERA 2730/202 22.02.2022 |RSA/336/2009 10 |c
53 |L.D. SAHU ;737/202 22.02.2022 |CRLMP/2383/2021 10 |c
54 [D1FCADAN 77387202 153 02,2022 [We(C)/37015/2020 |10 |c
55 iiﬁiﬁsiENA ;739/202 22.02.2022 |[WP(C)/39193/2021 [10  |[C
56 |T.K. NAYAK 2745/202 22.02.2022 |ITA/120/2013 10 |c
57 |D. K. PANDA 2748/202 22.02.2022 |RPFAM/30/2021 10 |c
58 |D.K. SAHU 2755/202 22.02.2022 |ITA/28/2013 10 |c
59 |D.K. SAHU 2756/202 22.02.2022 |ITA/11/2013 10 |c
60 |T. BAG 2764/202 22.02.2022 |[WP(C)/16269/2007 |10  |C
61 |T. BAG 2767/202 22.02.2022 |[WP(C)/16329/2007 |10  |C
62 |J.J.SAHOO ;770/202 22.02.2022 |CRLMP/290/2022 10 |c
63 |D.D. MOHANTY 2775/202 22.02.2022 |WP(C)/4492/2022 10 |c
64 |R.K.BEHERA  |7781/202 |22.02.2022 |CRLMP/238/2022 0 [c




2

65 |B. R. SETH ;782/202 22.02.2022 |CRMC/642/1999 5
66 |B. R. SETH 2783/202 22.02.2022 |CRMC/642/1999 5
67 EigEUGHNA ;784/202 22.02.2022 |CRLMP/234/2022 10
68 ﬁiﬁiﬁDRA ;786/202 22.02.2022 |CRLMP/220/2022 10
69 |TAPAN SWAIN ;787/202 22.02.2022 |WP(C)/725/2022 10
70 ;igig KUMAR 2789/202 22.02.2022 [WP(C)/723/2022 10
71 éiggDHATI ;791/202 22.02.2022 WP(C)/3473/2020 10
72 Eiiig KUMAR ;795/202 22.02.2022 |ITA/94/2012 10
73 gngiiNGEEV ;800/202 22.02.2022 [WPC (OAC)/2094/2012 |10
74 ZQ;R;AN ;801/202 22.02.2022 |WPC(OAC)/18/2012 |10
75 ﬂiiﬁ?giN ;803/202 22.02.2022 [WP(C)/1826/2021 |10
76 Eiii?giN 2804/202 22.02.2022 [WP(C)/1664/2022 10
77 |p. K. JENA ;812/202 22.02.2022 WP (C)/13763/2020 |10
78 |A.K.SAHOO ;815/202 22.02.2022 |ABLAPL/12729/2020 |10
79 |p. c. Das ;817/202 22.02.2022 [WP(C)/24088/2021 |10
80 |P. K. JENA ;820/202 22.02.2022 WP (C)/26877/2021 |10
81 SALE&CK 2821/202 22.02.2022 WP (C)/4282/2022 10
82 |H. JENA 2823/202 22.02.2022 [WP(C)/9273/2014 10
83 i;?;ﬁIEUMAR 2827/202 22.02.2022 |CRLMC/45/2022 10
84 |p. panDA 2830/202 22.02.2022 |CRLMC/31/2022 10
85 |n. MOHANTY 2832/202 22.02.2022 |CRLMC/25/2022 10
86 |SANJIB RAY ;833/202 22.02.2022 |CRLMC/22/2022 10
87 |SANJIB RAY 2834/202 22.02.2022 |CRLMC/22/2022 10




7835/202

88 |A. MOHANTY | 22.02.2022 |CRLMC/20/2022 10
89 Egﬁ;ﬁi ;839/202 22.02.2022 |ABLAPL/12452/2020 |10
90 |L.MOHANTY ;841/202 22.02.2022 WP (C)/3553/2022 10
91 |L.MOHANTY ;842/202 22.02.2022 WP (C)/3533/2022 10
92 |1.MOHANTY ;843/202 22.02.2022 WP (C)/3546/2022 10
93 |L.MOHANTY ;844/202 22.02.2022 [WP(C)/3537/2022 10
94 |L.MOHANTY ;845/202 22.02.2022 [WP(C)/3536/2022 10
95 |R.MOHANTY ;846/202 22.02.2022 WP (C)/2159/2022 10
96 |R.MOHANTY ;847/202 22.02.2022 WP (C)/2132/2022 10
97 |S.K.ROUT ;851/202 22.02.2022 |ABLAPL/12562/2020 |10
98 |GAGAN ROUT ;856/202 22.02.2022 WP (C)/4667/2022 10
99 |p. K. SWAIN 2858/202 22.02.2022 WP (C)/1612/2022 10
100 |M. BARAL ;868/202 22.02.2022 |BLAPL/7134/2021 |10
101 EEEYAKANTA 2871/202 22.02.2022 |BLAPL/7216/2021 |10
MOHAPATRA
102 g;g;iSH can 2872/202 22.02.2022 |BLAPL/7634/2021 |10
103 |a. kaLASH 2873/202 22.02.2022 |BLAPL/7647/2021 |10
104 [D.K. MALLICK 2874/202 22.02.2022 |BLAPL/7672/2021 |10
105 gggggﬁRA 2877/202 22.02.2022 WP (C)/41788/2021 |10
106 [P. K. PARIDA 2879/202 22.02.2022 |FA0/815/2018 10
107 M. R. SAHOO ;882/202 22.02.2022 |BLAPL/836/2022 10
108 |A.B. MALLICK ;889/202 22.02.2022 [WP(C)/1853/2022 10
109 |T. SWAIN 2890/202 22.02.2022 [WPC (OAC)/253/2014 |10
110 |g. momanty  |/891/202 1h5 02,2022 |wec (0ac) /422372012 |10
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111 [B. N. SAHU ;892/202 22.02.2022 |ABLAPL/10876/2020 |10 U
112 |S. SAMAL 2894/202 22.02.2022 |WPC(OAC)/1798/2007 |10 c
113 |T. SUNDARA ;895/202 22.02.2022 |[WP(C)/4628/2022 10 c
114 M.D. BISWAL ;896/202 22.02.2022 |[WP(C)/4412/2022 10 c
115 R.K. MALLICK ;897/202 22.02.2022 |WP(C)/34128/2021 |10 c
116 ASISH KUMAR [7898/202 1), o 2000  |cRLMP/228/2022 10 c
RAY 2
117 |S. BISWAL ;899/202 22.02.2022 |WPC(OAC)/965/2002 |10 c
118 |I. MOHANTY ;900/202 22.02.2022 WP (C)/26789/2017 |10 c
119 \J. PRADHAN ;901/202 22.02.2022 |WP(C)/9161/2021 10 c
120 |J. PRADHAN ;902/202 22.02.2022 |WP(C)/9162/2021 10 c
121 |J. PRADHAN ;903/202 22.02.2022 |WP(C)/36183/2020 |10 c
122 [P N NAYAK 2907/202 22.02.2022 |RSA/200/2017 4 U
123 |C RANA ;909/202 22.02.2022 |CRLMC/340/2017 5 U
124 |C RANA ;910/202 22.02.2022 |ABLAPL/2509/2021 |5 U
125 |C RANA ;911/202 22.02.2022 |ABLAPL/2497/2021 |5 U
126 N C SINHA 2912/202 22.02.2022 |0JC/346/1996 5 U
127 |B. N. SAHU 2914/202 22.02.2022 WP (C)/4045/2022 10 c
12g \LAXMIMANI 7915/202 1,5 05 2022 |CONTC/3165/2021 5 U
TUDU 2
129 |TRILOCHAN 7916/202 1,0 02,2022 |FAO/294/2021 10 c
BAG 2
130 A.K. BARIK 2918/202 22.02.2022 |MACA/1349/2016 10 c
131 A.K. BARIK 2919/202 22.02.2022 |MACA/966/2017 10 c
132 |Ao. K. BEHERA ;921/202 22.02.2022 |MACA/303/2018 10 c
133 [GANESH SAHOO 2922/202 22.02.2022 |CRLMC/49/2022 10 c
1134 [P K MISHRA  |7923/202 [22.02.2022 [WP(C)/5737/2021 |1 o




2

JYOTI RANJAN (7924/202
135 (11077 ; 22.02.2022 |CRLMC/58/2022 10
LAXMIDHAR 7925/202
136 o e ; 22.02.2022 |CRLMC/63/2022 10
137 |p K MISHRA ;926/202 22.02.2022 |WP(C)/39903/2021 |1
JAYADEBA 7927/202
138 |72 A0 ; 22.02.2022 |CRLMC/67/2022 10
139 i'N'MOHAPATR ;928/202 22.02.2022 |ABLAPL/12879/2020 |10
140 [P K JENA 2929/202 22.02.2022 |WP(C)/39860/2021 |5
141 |S BISWAL 2930/202 22.02.2022 WP (C)/9589/2016 5
142 |P K MOHANTY 2931/202 22.02.2022 |WP(C)/18716/2017 |5
143 (CHHABI RANA ;932/202 22.02.2022 WP (C)/4398/2022 10
144 R.K. ROUT ;933/202 22.02.2022 |ABLAPL/15878/2021 |10
145 |s K BEHERA ;934/202 22.02.2022 |WP(C)/12918/2018 |5
N K 7935/202
146 |3 8 ey ) 22.02.2022 |WP(C)/3511/2014 5
147 |G C MOHANTY 2936/202 22.02.2022 |WP(C)/20387/2014 |5
148 A K JATI 2937/202 22.02.2022 |WPC(OAC)/4740/2011 |5
149 |D N SAHOO ;938/202 22.02.2022 |WPC (OAPC)/299/2012 |5
MANOJ KUMAR 7939/202
150 N0 2 ; 22.02.2022 |TRP(C)/444/2021 10
151 |M MISHRA ;940/202 22.02.2022 |CRLMC/3266/2019 5
152 K. SAHOO 2941/202 22.02.2022 |TRP(C)/309/2021 10
153 |R. K. BARIK 2942/202 22.02.2022 |TRP(C)/161/2019 10
154 N C NANDA 2943/202 22.02.2022 |CRLMC/337/2022 5
155 N C SINHA 2946/202 22.02.2022 |SAO/1/2015 5
156 | RILOCHAN 7947/202 |55 022022 WP (C)/6959/2009 10
BAG 2
157 |R. K. BARIK 2948/202 22.02.2022 WP (C)/88/2020 10




158 |S BISWAL ;949/202 22.02.2022 |RSA/328/2004 5 U
159 |A. K. NANDY 2952/202 22.02.2022 |TRP(C)/16/2022 10 c
160 |R.K. BEHERA ;953/202 22.02.2022 |TRP(C)/59/2022 10 c
161 |A. MOHANTY ;954/202 22.02.2022 |CRLMC/266/2019 10 c
162 |SAMIR BARIK ;955/202 22.02.2022 |CRLMC/337/2016 10 c
163 B M BHUYAN ;956/202 22.02.2022 |ABLAPL/945/2022 5 U
164 |R. K. SAHU ;957/202 22.02.2022 |CRLMC/402/2016 10 c
165 B M BHUYAN ;958/202 22.02.2022 |ABLAPL/943/2022 5 U
166 |[P. K. SWAIN ;959/202 22.02.2022 |CRLMC/1028/2019 10 c
P. K. 7960/202
167 |00 ) 22.02.2022 WP (C)/1317/2022 10 c
168 |N MAHARANA ;961/202 22.02.2022 |CONTC/7343/2021 10 |u
169 |A MOHANTY 2962/202 22.02.2022 |ABLAPL/10286/2021 |5 U
BIKRAM 7963/202
170 oo RN ) 22.02.2022 |CRLMC/2808/2019 10 c
171 |SUNDARA ;964/202 22.02.2022 WP (C)/9874/2005 5 U
172 |c. K. ROUT ;965/202 22.02.2022 WP (C)/4306/2022 10 c
173 |c. K. ROUT 2966/202 22.02.2022 |[WP(C)/4307/2022 10 c
174 |c. K. ROUT 2967/202 22.02.2022 WP (C)/4308/2022 10 c
D. D. 7968/202
175 |00 2 ) 22.02.2022 WP (C)/4657/2022 10 c
176 |A. K. ROUT 2969/202 22.02.2022 WP (C)/4722/2022 10 c
177 |RAHUL SETHI 2970/202 22.02.2022 |ABLAPL/13851/2021 |10 c
178 U P BAG 2972/202 22.02.2022 |0JC/7519/1999 5 U
179 [RSHOK KUMAR 7973/202 |, 1o 5000  |wp(C)/4801/2022 10 c
ROUT 2
1g0 MANOJ KUMAR  [7974/202 1), o 5000  lwp(C)/40877/2021 |10 c
PANT 2
1181 [UTJWALA 17975/202 [22.02.2022 |CONTC(CPC)/415/201 10  [C




[PRADEEP BAG |2 |7 |
182 SEQEEEERA ;976/202 22.02.2022 |ABLAPL/2270/2020 |10

SWAIN
183 ﬁiﬁiﬁ?ﬁég 2977/202 22.02.2022 |ABLAPL/2336/2020 |10
184 |R K MOHANTY 2978/202 22.02.2022 |CRLA/71/2008 5
185 R K MOHANTY ;979/202 22.02.2022 |WPC (OAC) /3322/2001 |5
186 |BR MOHANTY ;980/202 22.02.2022 |CRLA/91/2022 5
187 M K SWAIN ;981/202 22.02.2022 |ABLAPL/1214/2020 |5
188 \D PRADHAN ;982/202 22.02.2022 |MACA/644/2020 4
189 |D PRADHAN ;983/202 22.02.2022 |0JC/14494/1999 4
190 D PRADHAN ;984/202 22.02.2022 [WP(C)/1159/2022 4
191 |H K DASH ;985/202 22.02.2022 |ABLAPL/13855/2021 |10
192 D J NAYAK 2986/202 22.02.2022 |CONTC/545/2022 5
193 M K SWAIN 2987/202 22.02.2022 |CRLMC/1938/2017 5
194 [P K SWAIN 2988/202 22.02.2022 |CRLMP/1652/2021 5
195 [N PANDA ;989/202 22.02.2022 |ABLAPL/876/2022 5
196 B R SENAPATI 2991/202 22.02.2022 |CRLREV/649/2016 5
197 ?;?gi?iiH 2993/202 22.02.2022 |CRLREV/13/2022 10

| | ITotal 1743

NIC




